
F. No. ~!.L/ CESTAT/CPIO-ND/VPP/201tt
Customs Excise and Service Tax Appellate Tribunal

West Block No 2, R.K. Puram, New Delhi-IIO 066
Dated .. __ 1::(1- J 0-1~
10 o. _1-~~!J~k/7

To,
~S:6 .C'he.:lLl-/) 7J-lt:;-12 ,a" (

,p /9 'W f?Jjkd·.j- ~)~-?e:_LE) 7/) 7:
R" k' PI) ff-C 0) .r Ait-' .-I-e' L21'-1./vl ,f) i! C:b(

----------------------- ---

Subject: Information under Right to Infor ma.uon Act 200;=).

Sir,

Please refer to your r~TI application No. ~11i--~_jIJLI 1/:-1 Dt.
-?-C: /c~Uq- and our 10 No. /-;;(- )j; J') the information n!c~-;ived

from OI2 {' f-lj containing -k-L--,--- is enclosed herewith
for your reference please. f2~j-<-

You are, Therefore, requested to please acknowledge the receipL and
deposit Rs. ,(@ 2/- per page) to this Tribunal by cash or DD
in favour of Accounts Officer, CESTAT, cv: Delhi.

ote:- RTI application's replies which are related to outer benches may be
gathered form there by filing RTI applications there direct ly, for
facilitation, CPIOs arc nominated at all outer benches separately

If aggrieved, you may file an appeal u rider scctio: 1 1C) or 1';''1'1 r\Cl

within thirty days before Hori'ble First Appellate Aut horny, CEST:\,], :'\e\\'
Dl,:lhi.

(V.P. Pandey)
Central Public Information Officer

Copy to:- Computer section for website



F.No. 33jRTIjMisc.jCESTAT-NDjAdmn.2016- Vol II
Customs Excise & Service Tax Appellate Tribunal

West Block No.2, R.K. Puram, New Delhi - 66

Dated: 08.03.2017
1.0. No. 12-15j2017

Sub: Information sought under Right to Information Act, 2005

With reference to the RTI application dated 20.02.2017 filed by Shri
Chetan Thakral in CPIO 1.0. No. 12-15j2017, dated 21.02.2017, the
Inspection of the file in Administration section can be done on any
working day during office hours.

Yours faithful,

~ J\
(Bineesh Kumar K.S.)

Deputy Registrar (Admn.)

To

CPIOjA.R., C.E.S.T.A.T., N.Delhi.
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Application under Section 6 of the Right to Information Act, 2005

. t1 ~ tif «jo , ... Ref. No. RTI/ A-I /001/17

t~ t t ~~ \ fj. c-J Dated: 20.02.2017
o ')10 !0 v l'tJJ c=..ce.l-_tJ_JJ_O_-_/Q_-_I 7_,/_::7---,

S . v. P. Pandey r"'c""u-'st-om-s-:E:""'x-"C.~-fl"l':.-~~'!"'N"I!'\Ce:-:T;:;:a:1x
CPIO & Asst. Registrar AppeIl6te,'rlbunBI

CESTAT, West Block 2
R. K. Puram, New Delhi
110066

To

Name of the applicant
Address

Whether a citizen of India
Particulars of Information

20 FEB 2017

Chetan Thakral
PA to Registrar, CESTAT, R.
K. Puram, New Delhi
8899566111
Yes

A. Copy of Recruitment Rules for
the post of Stenographer
Grade C & D/ II and III

B. Copy of Offer of Appointment
sen t to the candidates who
were recommended by SSC
since 2010

C. Files in which the matter
pertaining to Appointment of

-c, stenographer Grade II and III
dealt with.

D. Note sheet and
correspondence pages is which
Discussion took place with
SSC in relation to
Stenographer Grade II and III
from 1.1.2013 to 1.1.2017.
Please provide inspection of
all the relevant files before
providing copies.

I state that information sought is covered under RTI Act and does not fall
within the exemptions contained in section 8 or 9 or any other provisions of the
Right to Information Act, 2005.

A Postal Order No. 21F 058031 for Rs. 10 towards payment of fee is
enclosed herewith.

Place: New Delhi
Date: 20.02.2017 ~
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Chetan Thakral
Mob: 8899566111


